
REPORT OF THE COMMITTEE ON SUBORDINATE LEGISLATION 

SHRI PARTAP SINGH BAJWA (Punjab): Sir, I lay on the Table Two Hundred and 
Forty Fourth Report of   the Committee on Subordinate Legislation (in English and 
Hindi) on the Statutory Orders laid on the Table of the Rajya Sabha during its 252nd 
Session.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON WATER RESOURCES 

SHRI ARUN SINGH (Uttar Pradesh): Sir, I lay on the Table, a copy each (in English 
and Hindi) of the following Reports of Department-related Parliamentary Standing 
Committee on Water Resources (2020-21):— 

(i) Sixth Report on Action Taken by the Government on the
Observations/Recommendations contained in the First Report on
‘Demands for Grants (2019-20)' of the Ministry of Jal Shakti - Department
of Water Resources, River Development and Ganga Rejuvenation;

(ii) Seventh Report on Action Taken by the Government on the
Observations/Recommendations contained in the Second Report on
‘Demands for Grants (2019-20)' of the Ministry of Jal Shakti - Department
of Drinking Water and Sanitation;

(iii) Eighth Report on Action Taken by the Government on the
Observations/Recommendations contained in the Third Report on
‘Demands for Grants (2020-21)' of the Ministry of Jal Shakti - Department
of Water Resources, River Development and Ganga Rejuvenation; and

(iv) Ninth Report on Action Taken by the Government on the
Observations/Recommendations contained in the Fourth Report on
‘Demands for Grants (2020-21)' of the Ministry of Jal Shakti - Department
of Drinking Water and Sanitation.
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